
have asked for the appointment of a 
aeparate Governor for Nagaland. . Thi. 
request is under consideration. 

There has been no reference from the 
State Government specifically relating to 
the 16-Point Agreement. As the Members 
are aware, on 26th July, 1960, Sbri 
Jawaharlal Nehru, the then Prime Minister 
ef India, received a delegation of 15Naga 
leaders led by the late Dr. Imkongliba Ao 
President of the Naga People's Convention. 
The Delegation placed the Hi-Point 
Memorandum before the Prime Minister. 
The propaaals contained tberein were fully 
examined and in keeping witb the Govern-
ment's policy of allowing maximum 
autonomy to the Nagas in their internal 
all'airs. tbeir request for tbe constitution 
of the Naga Hills Tuensang Area as a 
&eparale Stale within the Indian Union 
wlD accepted. The cssentials of tbis 
Agreemeat werc incorporated in the Cons-
titution -vide The Constitution (Thirteenth 
Amendment) Act, 1962, which was passed 
by Parliament in 1962. 

Talks "ith Nagas 

*1414. SHRI C. CHITTYBABU 
Will thc Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether it is a fact that a sectio!l 
of the underground Nagas led by Mr. 
Seato Swu and Mr. Kughalo Sukhai is in 
favour of resuming talks with the Central 
Government for a political settlement of 
the Naga problem ; and 

(b) if so, GovernlDllllt's reaction 
thereto 1 

THE DEPUTY MINISTER. IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SIlRI SURENDRA PAL SINGH): 
la) No approach has been made to the 
Government of India. . 

(b) Does not arise; 
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CIaInese BaiItI .... p in TiMt 

*1419. SHRI ANBUCHEZHIAN : 
SHRICHENGALRAYA 

NAlDU: 
SHRI SHIV A CHANDRA 

JHA: 
SHRI SITARAM KESRI: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether it has come to the notice 
of Governm·enf that the Chinese have 
r_mll' masscd·16 divisiOBs in Tibet ; 

(b) if so, whether the massing of trooPs 
in Tibet is. an indication lhal a fresh allack 
OR ladioa is in the oiling ; 

1e) if "', ·whether the Goverament or 
India have drawn the attention of tM bit 
poweu to tbi& development; and 

(d) the steps taken to meet tllm 
cb;Uknae ? 

11m MINIS'tE!t: OF DEFENCl!-fSaRl 
SWARAN SINGH): (a) 10 (e). The Chine\te 
have continued to temuin in stt'e!llth &cross 
our northern borders. There has been no 
sipjlital1t change in the ilosi!iolu~ late. 
The threat .poeed therehy to oiw iitou_ 
is. taken IIbte of in Our opcratiaillal plaM 
and iii alSo lH'ougbt to the notice of 
friendly countriea from time to lime_ 
GccuiOD may require. 
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